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Nature of delivery platform 
(Total 168 Million TV homes) 

Source: FICCI- KPMG Report 2015 

Cable 

99M 

(59%) 

DTH 

40M 

(24%) 

DD Free Dish 

& IPTV 

10M 

(6%) 

DD Terrestrial 

19M 

(11%) 



 

 

 

Digital Switchover – A Snap Shot   
 TRAI Report 5.8.2010 - Implementation of Digital 

Addressable Cable Systems (DAS)  

 Cabinet approval on digital transition - 
13.10.2011  

 Cable Television Networks (Regulation) Act 
1995 amended in 2011 - Provides enabling 
framework for the digital switch-over 

 Notification for phased implementation of 
DAS issued – 11.11.2011 

 Regulations on Reference Interconnect 
agreements, standards of quality of service 
and tariff order by TRAI issued – 30.04.2012 



 

 

Rest of 
India 

 

 

31st Dec 2016  

Phase IV 

 

All other 
urban areas 

 

 

31st Dec 2015 

Phase - III 

 

Cities with a 
population 
more than 
one million 

 

31st Mar 2013 

Phase II 

Four Metros f  

Delhi, 
Mumbai, 

Kolkata & 
Chennai 

31st Oct 2012 

Phase I 

Phases of DAS implementation  



Mission Digitisation Plan Scheme 

5 

 Approved for 13.02 crore 

 Have provision for: 

 Regional Units – 12 

 Website 

 Toll Free Help Line 

 MIS for online collection of seeding data 

 Workshops 

 



12 Regional Units - Operationalised 
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Location Coordinates 

Delhi Overall coordination & Haryana 

Patna Bihar & Jharkhand 

Hyderabad Andhra Pradesh, Tamil Nadu, Telangana, Andaman & 

Nicobar, Puducherry and  Lakshadweep 

Bhubaneswar Odisha & West Bengal 

Lucknow Uttar Pradesh  & Uttarakhand 

Bengaluru Karnataka & Kerala 

Bhopal  Madhya Pradesh & Chhattisgarh 

Guwahati Manipur, Meghalaya, Nagaland, Sikkim, Tripura, Arunachal 

Pradesh, Mizoram & Assam 

Chandigarh  Punjab, J&K and Himachal Pradesh 

Ahmadabad Gujarat and  Daman & Diu 

Jaipur Rajasthan 

Pune Maharashtra, Goa & Dadar Nagar Haveli 



Website 

7 

 Exclusive on cable TV Digitisation 

 Address: www.DigitalIndiaMIB.com 

 Bi-lingual – Hindi & English 

 



Helpline 

8 

 Toll free Helpline launched 

 Number: 1800 180 4343 

 Queries in 8 languages –  

 Hindi, English, Bangla, Gujarati, Marathi, 

Telugu, Tamil & Kannada 

Tollfree announcement.wma


MIS for seeding progress of STBs 
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 Software developed 

 Access passwords given to MSOs, DTH & 

HITS operators 

 Operators are required to update at least 

once a week 

 Operators getting alerts if fail to log in 

and/or fail to update weekly seeding 

 Reports are being provided to nodal 

officers also to monitor progress 

 



MIS for seeding progress of STBs 

10 



Inspection of MSO Headends 
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Inspecting teams from AIR & 

Doordarshan are carrying out 

inspections to assess readiness 

of registered MSOs 

 



Right of Way (RoW) by State Govts 

12 

State Govts 

were informed 

about 

provision in 

Cable 

Act/Rules for 

extending 

RoW 

 



Involvement of State Govts 
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 Involvement of State & UT Govts is crucial 

for implementation of Digitisation as Authorised 

officers of State Govts (DM, ADM, SDM & CP) 

have to take action against defaulters 

 State/UT Govts were asked to: 

 Nominate State level Nodal Officers (They 

are members of Task Force also) 

 Nominate District Level Nodal Officers 



Meetings with State Level Nodal 

Officers 
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Delhi on 3.11.2015 

2 meetings held 

Delhi on 3.6.2015 



Workshops with Nodal Officers 
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Chandigarh on 22.7.2015 Lucknow on 29.7.2015 

11 workshops held 

Ahmedabad on 5.8.2015 

Bhopal on 12.8.2015 Shillong on 21.8.2015 

Pune on 24.9.2015 Bhubaneswar on 30.9.2015 Patna on 30.11.2015 

Hyderabad on 10.9.2015 Jaipur on 4.9.2015 

Bengaluru  on 7.10.2015 



Task Force 
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 Task Force constituted under chairpersonship 
of Additional Secretary (Broadcasting) 

 Monthly meetings 

 14 meetings held for Phase III 

 



Sub-Groups of MSOs & LCO Associations 
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 4 Sub-groups of MSOs and 1 sub-group 

of leading LCO Associations  created 

 Regular meetings being held 

 



Registration of MSOs 

18 

 Advertisement for Phase III was issued in 
Newspapers on 7th Nov 2014 

 Over 850 MSO registrations have been issued 

 Advertisement for Phase IV issued on 20th Mar 
2016 

 Online applications 

 



Open House Meetings 

19 

Held on 20th 

of every 

month 

 



Advertisements in Newspapers 

 Issued 3 times 

          15th Nov 2014, 11th July 2015 & 19th Oct 2015 

 Regional Newspapers 



Video spot by M/o I&B 
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 Carried by Doordarshan, MSOs & 

private Regional channels 

Digitization Hindi Final 30.Sec Hindi (2 ladies by Zafar).mov


Video spot by IBF 

22 

Carried by all the member 

Broadcasters of IBF 

IBF HINDI HD.mov


Radio Jingles 

 

 

◦ 8 to 10 spots per day on: 

 AIR – FM Rainbow & Gold 

 Private FM channels 



 

 

  
Have you installed your Set 

Top Box? 

After 31 Dec in urban areas 

you can watch Cable TV 

only with Set Top Box.  

Hurry!  

Contact your Cable 

Operator NOW 

SMS Campaign 



Publicity by MSOs 
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 Carrying publicity on 

local channels 

 Holding meetings with 

stakeholders 

 



Domestic manufacturing of STBs - 

Status  

 Only BIS compliant STBs to be installed 

 Majority of STBs in Phase I & II were 

imported by MSOs 

 CEAMA had informed: 

◦ Have installed capacity to meet full demand 

◦ Wanted to create level playing field for 

domestic industry 

 

 



Initiatives taken by Government to 

encourage domestic manufacturing  

 Increase in import duty from 5 to 10% 

 Zero Basic Custom Duty on major 
components required for manufacturing 

 Resolution of long pending demand of C-
Form: 

◦ STBs have been declared as part of 
‘Telecommunications Network’ by DoT 

◦ Facility of Form ‘C’ has been extended to STBs 
under section 8(3)(b) of Central Sales Tax Act 1956 
by Ministry of Finance 



‘Make in India’ – A Possibility  

 This should give fillip to domestic 

manufacturing of STBs as level playing 

field has been created 

 Indigenous manufacturers are being 

encouraged to utilise this opportunity 

to supply STBs 

 ICAS would give further fillip to 

domestic manufacturing of STBs 



Estimated requirement of STBs 
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Total Households 
         as per Census 2011 

246.7  

Million 

TV Households 
as per Census 2011 

116.5  

Million 

Total  STBs requirement 
By adding 20% for multiple TVs in 

houses & TVs in offices/shops 

140 

Million 



STBs installed 

 Phase-I  12 million 

 Phase-II  22 million 

 Phase-III  41 million 

 Phase-IV  Data being collected 

 

 Total over 75 million 
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Issues 

Vacation of extension of cutoff 

date of Phase III granted by some 

High Courts 

Amendments in the Cable Rules 

about security clearance for issue 

of registration to MSOs 



For queries, please contact 
 

Yogendra Pal, Advisor 

Tel: 011-2338 9202 

Email: das.mib@gmail.com 

 

Thank You  



 DoT order for STBs  



 Finance Ministry’s order for STBs  


